
HIGH COURT OF KARNATAKA 

 
User Guide - Online Request for Early Listing of Matters 

 
1. From the High Court website https://karnatakajudiciary.kar.nic.in/, please 

click on Services-Online Services link and complete the registration process 

by clicking on Sign Up link. 

2. The online request for memo will be accepted from 8.00 am to 4.00 pm on 

Court Working days and e-memo is accepted only for next 2 court working 

days. 

3. Learned Advocate should login to Online Services Portal and click on Memo-

Register Link. The cases linked to the Advocate/Party in person will be listed. 

 
4. Select the case and Click on File Memo button to register e-memo for early 

listing of case. The advocate is allowed to register only 2 memos for a 

particular bench on a day. 

 
5. Verify the case details displayed and update the e-memo details. The 

advocate should confirm on notifying the opponent. Click on Submit button 

https://karnatakajudiciary.kar.nic.in/


to register the Online Request for Memo. The e-memo platform will confirm 

through the dialogue box on the screen that the matter has been noted for 

hearing before the Honorable bench and the acknowledgment can be 

downloaded. 

If all the dates in the calendar displayed for entering the required date of 

listing is disabled, it means the slot is completely full and online request for 

memo is not possible. 

 
 

 
 



 
6. SMS would also be sent to the Learned Advocates of both sides in the matter 

informing about such memo for posting request having been received in the 

matter. 

 


